HIGHCOURTOFSIKKIM

GANGTOK

No. 15/HCS Dated: 31.05.2017

NOTIFICATION

In supersession of earlier Notifications constituting several Committees, Hon'ble the

Chief Justice is pleased to re-constitute the Committees as under:-

[18] Museum Committee -

Vi.

Hon'ble Mr. Justice A. P. Subba - Chairman
Former Judge, High Court of Sikkim
Mr. N. B. Khatiwada, - Member
Senior Advocate, Gangtok
Registrar General - Member-Convenor
High Court of Sikkim
Mr. Tashi Densapa, - Member Director,
National Institute of Tibetology
Mr. S. T. Gyatso, - Member
Joint Director, Cultural Affairs &
Heritage Department,
Government of Sikkim.
Ms. Deepshika Gurung, - Member
Archives Officer,
Cultural Affairs & Heritage Department,
Government of Sikkim. Sd/-
(N. G. Sherpa)
REGISTRAR GENERAL
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